
lUiGi! COURT OF JAMMU ANt) KASHM1!( AT SRThAGAR 

Subject: Reconstitution of the High Court Legal Services Committee. 

ORDER 
Dated:- 15.10.2020 

iii partial modification of the 1-ugh Court Order No. 30 dated 

15.06.2020, the High Court Legal Services Committee is reconstituted 

as follows: 

Justice Dhiraj Singh Thakur, Judge, High Court of J&K. 

Mr. D.0 Raina, Sr. Aclvocatc. 

Mr. Z.A Shah, Sr. Advocate. 

Mr. KS John!, Sr. Advocate. 

Ms. Masooda Jan, Advocate. 

Ms. Nusrat Andrabi, Social Worker. 

Ms. Asifti Padroo, Advocate. 

Secretary High Court Legal Service Committee, Ex. Officio 

Member. 

No: 7?5 -:t 

Sd! 

(GiI:a Mittal) 
Chief Justice 

[hUed: 15.10.2020 

    

COpY ol I he hove forwarded lo: 

I. Principal Secrehry to 1-Ion'Hc [lie Chief Justice, 111gb Cotiit oF Jawinu and 

Kashniir. 
2. Secretary to I-lon'ble Mr/Mrs. Justice  

for information of h is/her Lordship. 

3. Mr. D.0 Raina, Sr. Advocate. 
4. Mr. Z.A Shah, Sr. Advocate. 
5. Mr. K.S Johal. Sr. Advocate. 
6. Registrar Vigilance, 111gb Court oFJ&K, Srinaga 

7. Registrar Rules, 1-11gb Court ofJ&K, Srinagar. 
k1gislrar Computers, High Court of J&K, Srinag at. 

9. Ms. Masooda Jan, Advocate. 

10. Ms, Nusrat Atidrabi, Social Worker. 
II. Ms. Asith Padroo, Advocate. 
12. Secretaiy 1-11gb Court Legal Service Conunitlee, Lx. Officio Member. 

.....or iniorii iat ion. 
13, Cl'C c-Cowls 1-11gb Court oFJ&lC. Sriiiagar For upload Hg the s,auie on the ofticia 
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